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Economic viability of development projects 

 
1483.  SHRI T.RATHINAVEL: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
State: 
 

(a) whether it is a fact the economic viability of any development projects that involve 
diversion of forest land may now reduce with Government coming up with  a new cost 
benefit analysis guidelines; 

(b) if so, the details thereof; 
(c) whether it is also a fact that Government, has not revised the Net Present Value despite 

court order; and 
(d) whether they propose to revise it in every three years?  

 
 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  

(DR. MAHESH SHARMA) 
 
(a) & (b) The projects are evaluated as per guidelines issued by Ministry for cost benefit 

analysis. The revised guideline is placed at Annexure-A. 
 

(c) & (d) NPV is collected from User Agency for forest land as per rate’s approved by Hon’ble 
Supreme Court. Ministry has issued guideline vide dated 05.12.2008. Ministry has 
not revised the NPV rule thereafter. 
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